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PORBANDAR-OxHA CoasTAL HIGHWAY

5125. SHRI HARDAYAL DEVGUN :
Will the Minister of TRANSPORT AND
SHIPPING be pleased to state :

(a) whether Government propose to
construct a costal highway connecting Por-
bandar with Okha on one side and with
Veraval on the other;

(b) whether Government also propose
to comstruct a road between Miyani and
Mool Madhavpur; and

(c) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN) :
(a) to (c). The Government of Gujarat
bave been requesting for some tiume past
for Central financial assistance for the
development of a coastal highway along
the Saurashtra Coast from Baroda to
Maliya. The road sections mentioned in
parts (a) & (b) form part of this coastal
highway. This is a State road and the
development of the proposed road Sections
is primarily the responsibility of the State
Government. The State Government have,
however, reiterated their request for Cen-
tral financial assistance under the Fourth
5-Year Plan also and have suppliecd some
essential data in justification of the Pro-
ject. This is being examined; but a deci-
sion in the matter can be taken only after
the Fourth Plan Allocations have been
finalised and the inter se priorities between





